
SJAGANNADHAM HYDERABAD,
REGISTRAR (VIGIL NE) DT:).03.2015

ROC.NO. 1969/2015-B.SPL.
Sir/Madam,

SUB: DEBT RECOVERY TRIBUNAL (DRT) — Filling up of 12 posts of
Presiding Officer in Debt Recovery Tribunals (I) Six posts in the
new Debts Recovery Tribunals to be established at Bengaturu,
Chandigarh, Dehradun, Ernakulum, Hyderabad and Siliguri, (ii)
one post in DRT Visakhapatnam (iii) Five anticipated vacancies in
DRTs at Hyderabad, Chennai, Cuttack, Madurai and Delhi -

Willingness from the eligible officers called for — Regarding.

REF: Letter F.No.7/9/2015-DRT dated 03-03-2015, from the Under
Secretary (DRT), Government of India, Ministry of Finance,
Department of Financial Services, New Delhi —110 001.

-oOo
I am to state that the Under Secretary (DRT), Government of India,

Ministry of Finance, Department of Financial Services, New Delhi, in his letter
referred to above stating that 12 posts of Presiding Officer in Debt Recovery
Tribunals (i) Six posts in the new Debts Recovery Tribunals to be established
at Bengaluru, Chandigarh, Dehradun, Ernakulum, Hyderabad and Siliguri, (ii)
one post in DRT Visakhapatnam (iii) Five anticipated vacancies in DRTs at
Hyderabad, Chennai, Cuttack, Madurai and Delhi, requested to forward the
panel of candidates for any unforeseen vacancy that may arise up to
31.12.2015 in any of the DRTs. The letter of the Under Secretary (DRT),
Government of India, Ministry of Finance, Department of Financial Services,
New Delhi, along with the profarma Anexures are placed in the High Court’s
official Web site i.e., httD://hc.taD.nic.in.

As has been directed, I am to state that the High Court upon
considering the said notification decided to call for willingness applications
from the Officers working in the cadre of District Judges and in pursuance
thereof, it is requested to circulate among the District & Sessions Judges,
working in your District! Unit and informed further that the Officers, who are
eligible may download the copy of the letter from the High Court’s official Web
Site and submit their willingness applications (in original), directly to the
High Court, on or before 04.04.2015 by SPEED POST or any other source,
before 5:00 p.m.,. Further, the applications received after 04.04.2015 will
not be forwarded

Yours faithfully

REGISTR (VI !LANCE)
CoDvto: LJ

1 The Chief Judge, City Civil Court, Hyderabad.
2 The Metropolitan Sessions Judge, Hyderabad.
3 The Chief Judge, City Small Causes Court, Hyderabad.
4 THE PRL. DISTRICT AND SESSIONS JUDGES:

Adilabad, Anantapur, Chittoor, Cuddapah, East Godavari at Rajahmundry, Guntur,
Karimnagar, Khammam, Krishna at Machilipatnam, Kurnool, Mahabubnagar, Medak at
Sangareddy, Nalgonda, Nellore, Nizamabad, Prakasam at Ongole, Rangareddy District,
Srikakulam, Visakhapatnam, Vizianagaram, Warangal and West Godavari at Eluru.

5 The Central Project Co-ordinator, High Court of Judicature at Hyderabad.
(with a request to upload the letter of the Under Secretary (DRT), Government of
India, New Delhi along with its enclosures in the High Court’s Official website.)










